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o.a. 351/00513/2017 

CENTRAL ADMINISTRATIVE TRIBUNAL 
KOLKATA BENCH 

(CIRCUIT AT PORT BLAIR) 

No. O.A. 351/00513/2017 	 Date of order: 13.02.2 

Present: Hon'ble Mr. V.Ajay Kumar, Judicial Member 
Hon'ble Dr. Nandita Chatterjee, Administrative Member 

Shri. Nikhil Ch. Majumder, 
S/o Shri. Nim Chand Majumder, 
Rio Billi Ground, 
Mayabunder TehsiI, 
A&MAndaman 
Aged about 8 years, 

' 	Present!ytorking as 
Busonductor on daily rátéd basis

40 
 

STS Unit Rangáf, 
Under Directorate ofTrapsport 

N Administration, 
Port

Ae  
Blair 

Applicant 

-Versus- 

1. 	The Uionf;liI, 
Ministry o?Road trahspot & Highways, 
Service thrciuh ihe Secretary, 
ParivahanBhaan, 
New Delhi— 100001. 

2 

rz 

Ykb%11. Governor, 
RajNi.was, 
A& N 	dsrt  

Port Blair-744101. 

3: 	Jhe hief Secretary, 
A&NAdministration, 
Port BIair-744101. 

The Secretary-Cum-Director,. 
Directorate of Transport, 
A & N Administration, 
Port Blair - 744101; 

The Deputy Director, 
Directorate of Transport, 
Andaman & Nkobar Administration, 
Port Blair - 744101. 

Respondents 



2 	 o.a. 351/00513/2017 

For the Applicant 

I 

 

For the Respondents 

Mr. R. Kumar, Counsel 

Mr. M. Lall, Counsel 

ORDER(Oral) 

Per Mr. V. Ajay Kumar, Judicial Member: 

Heard Mr. R. Kumar, Ld. Counsel for the applicant and Mr. M. Lall, Ld. 

Counsel for the official respondents. 

2. 	•The applicant, who is a Daily Rated Bus t'ondu;tor under the respondents 

has filed this OA mainly seekin, regularizatioh of his services at par with ce?aln 

other persons, whose services have been regularie 	 nent  
JO 

authorities. 

3. 	In the circumstances, the OA is thspbsed of, without going into the merits 

00,  
of the case by permittuig the applicto file a fre%h representation ventIating 

e date o eeiphis 	ethe respondnts 	ekm 	 of a  

copy of this order and upon rceipt  of such errése.rtation from the appI.icant the 

respondents shall consider he same and pass an appropriate reasonedj and 

speaking order thereon in accørdance with law within a period of sixty days 
I. 

therefrom. However, till the said representation is.,decided,, one vacancy fotj the 

post of Bus Conductor, shall rén 	 out Of th notification said to Iave 

been issued by4he respondents for 'regular recruitment. 

- 
(Nandita Chatterjee) 	 (V. Ajay Kumar) 

Administrative Member 	 Judicial Member 

sP 


